
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE 
BENCH AT CHENNAI 

 
ORGINAL APPLICATION NO. 41  OF 2022 

Between: 
SRI GOWNIVAARI SRINIVASULU, 
 Former Member of Legislative Council & 

 Deputy Opposition Floor Leader in AP Legislative Council,  
 S/o. Narayanappa, aged 69 years,  
 R/o. D. No. 1-57, Venkatapalli (V),  

 Kanemakulapalle, Boyanapalle, 
 Chittoor District,  

 Andhra Pradesh-517423.                                                     ...Applicant 
 
                                                               -VS- 

1. THE STATE OF ANDHRA PRADESH,  
Represented by its Chief Secretary,  

1st Floor, 1st Block, Secretariat Office,  
Velagapudi, Guntur District, 
Email: cs@ap.gov.in  

Phone no. 0863-2441024 
Andhra Pradesh - 522023. And 7 others                       …..  Respondents      
 

 
 

REPORT FILED BY THE 8th   RESPONDENT APPCB 
 
DATE- 29-06-2023 
 

 
 
 

 
 

 
 
 

 
 
 

 
 

 
 
 

 
 

 
 

M/S  MADHURI DONTI REDDY 

ADVOCATE 
STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH  

A.P. POLLUTION CONTROL BOARD 

T.T.D. SUPREME COURT OF INDIA 
#26, S2, Royal Castle, Gill Nagar Extension, Choolaimedu, Chennai – 600 094.  

Mobile: 98407 98460 / 63831 21322, Email: reddymadhuri09@gmail.com 

 
COUNSEL FOR 8TH  RESPONDENT 
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Copy of the letter is herewith annexure-IV 
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